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N\N‘{ BLRENDEA_IUM Y savdaggtternr of SRL. RAMTANAM SINOH
96d..... M years, belonging to C1OMELSERNMICE.,
service and presently working as .ASS.13. 'l_clvd‘ 31 l\Q)?_ \HGQ L\Q?\ S@QJLLD! Pechner

give hereln below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A.  Detalls of movabie assats

{Assets in joint name indlcating the extent of joint ownership will also have to be
given)

LT Description Saif Spouse Dependant-1 | Dependant=-2 | Dependant-3
Ko, m%(m_ ame Nams Etc. Name
(i) | Cash BAvita kW s uf [Cumav Shauig-e
9 i.S‘,DOOf— 20006/~ M ML v o
{il} | Deposits In
Banks, Financial | v i
e | e | Epitibutions- And-- %BIQS,‘“,"“ﬁ) SBRIGwvivg) NP S——
Non-Banking svof— | NI T _
Financial 35000[— T (Saving )
Companies &
‘ C‘f DD D(""’- .
(ill) | Bonds, ik
Debentures and
Shares In EL . el N L NI L |
companies
{Iv) | Other financial 1. [€ 15000 o 4 z_s—e:o‘é]t:—“' ) e T
institutions, YLy P":{”‘\"f“ \{L\f pre- -@'é,ooef..
N5S, Postal iw LTe B SRR T NiL |YYY prewdum i
SEVH"QS, LIC 2 .g's‘lo/_Pw
Policies, etc b LTc Tw LTC
. 7 Lm pLL _
{v) Wﬁf WD whea AfTIVA 2 ‘
deatalls o HERD -5 { —
make, etc,) WLAMOUVR] BRoJ EF P L ML
BR-01CD  |-24S5q
{vi) | Jewellery (give | 55195 | ;
details of 0% Lol . iy e
weight and [o0 i g S
value) ML e \3\; 2%
{vli) | Other assets,
such as values
of claims / L ML NIL N g%
intarests

Note: Value of Bonds / shares f Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given,

* Dependant here means a person substantially dependent on the income of the

employee,
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D)

NMovable asse

Nte: Pro fttes in joint ownershlp indicating the extent of joint ownership will
[
alsa have to be Indicated] _ :

Sr. Description Seif | Spouss | Dependant-1 | Dependant-2 | Dependant-3
| Mo, Wame(5) Name JHame | €ig. Name
(i) | Agricuttural Land  pafet ned ML

- Locatien(s) 2 55 Katld ! ™ML iz 1
- Survey number(s) a1 _glyala b put i N
- Extent (Total H=tuleur (o
measurement) 38t LAe abad
-Current market valuejf P g ol
{1y | Non-Agricultural Land D Wi 5 Dl y
; léocatlon[’s} bl pLot Hp.-J vk Mo
- Survey number(s ‘ ; i
- Extent (Total MG phata-18
| measurement) | wpth Chi
-Current market value v$ha , (latne
(i} | Buildings (Commercial I
and residential) ]
Location(s)
- Survey /fdoor i
number(s)
- Extent (Total TS (T B a o e (I ML —
measurement)
- Current market
alig———— | ——— s . U s
(iv) | Houses / Apartments, e
etc. vecler Cougt
- Location(s) T Haw
- Survey fdoor A eapurd, fabas
number(s) LM brardai bhagl ik | ™
- Extent (Total b M ‘
measurement) Coda—4 |
value el =118
(v) | Others (such as . | L —
interest In property) |- | FuL it i
(2) 1 glve herein below the details of my liabilities / overdues to public financial

institutions and government dues:-

[Neote+ Please glve separate details for each item)

Sr. | Deseription Name & address of Bank / Amount autstanding as
Na. Financial Institutions{s) / on .. rpyy
. Dap: ant [& /
(a) (i) Loans from Banks (SBT ) B4 2§ 00,000 ol l4pprox
(i) Loans from financial ' T leanT]
institutions Hio Rl
giii)") é‘sovernment Dues:
a) dues to departments
dealing with government o 2 O O ML
accammodation
(b} dues to departments
dealing with supply of kb L I~
water i L. , ; , el
(c) dues to departments !
dealing with supply of
electricity M P
1
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(d) dues to departments B -

deallng with telephones i 365 e ML

(e} dues to departments

dealing with government

transport (including L N L
aircraft and belicopters)

{f)} Other dues, If any

H\L «\ ._ NILL

(b) (1) Income Tax including
surcharge [Also indicate Ih ot Tax- ML
the assessment year upto
which Income Tax Return MU
flled. Give also Permanent
Account Number {PAN}] BWMPKFU 08 K
(i) Wealth Tax [Alsa
Indicate the assessment

year upto which Wealth o L O O ML
Tax return filed. ] -
(i} Sales Tax [Only in
case of proprietary H i \\“ L
business]

(iv) Property Tax

GPF;;PF’PMN:: = PTS/BLA— 122

Gender - (M/F)

Date of Birth - |l s .o ] ‘ 'G\ - s |o - (DD/MM/ )

Class/Gro -

N B ] wwo

Cadre - lB!lﬂaV Lgﬁq_g (et ve_ ASSewL(ajh{ Secyetatsate %evv-t\r.‘e .
(Full Name e.g. B.A.5.-Blhar Admmlstratlve Service,
—B.5.5.- Blhar Secretarlat Sarvice ate.)

Home District = AURAMCJ’IA BAD

I hereby declare that the above details are true to the best of my
knowledge and belief,

Signature ..
Name of Employee: R TR.6. p.\.._D‘K.A...kU ML
PIacePATHA DESIQHBI:IOHASSISTANT
Date:...11:.02. 202) pepartment:RIHAR. LEMTSLATIVE ASS EMBLY '
PATNA .
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format,



